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Solar and wind energy programmes

2785 DR. K.V P RAMACHANDRA RAO: Will the Minister of NEW AND
RENEWABLE ENERGY be pleased to state:

() what is the present status of solar and wind energy programmes in Andhra

Pradesh and Telangana;

(b)  whether any sites have been identified to set up wind and solar energy
tarms, either by Government or as a Public Private Partnership (PPP) venture in both
the States; and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYALD): {a) As per information provided by New and Renewable
Energy Development Corporation of Andhra Pradesh (INREDCAP), and Telangana New
and Renewable Energy Development Corporation Ltd. (TNREDCL), the status of Solar

and Wind power Projects commissioned in Andhra Pradesh and Telangana are given

below:—

State Solar Power projects Wind Power projects
commissioned commissioned

Andhra Pradesh 1167.37 MW 2142772 MW

Telangana 1273 MW 100.80 MW

(b) and (¢) Solar and Wind projects may be set up by private sector at any site,
where, there 1s potential of Solar and Wind energy. In addition, under the Solar Park
Scheme of the Government of India, Solar parks have been sanctioned at Kadapa,
Kumool and Ananathapurumu Districts in Andhra Pradesh and Mehboobnagar District

in Telangana, for setting up of solar power projects.
Financial and technical assistance for generation of wind power

2786. KUMARI SELIJA:
SHRIMATT RATANI PATTL.:
SHRI DARSHAN SINGH YADAV:
Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state:

(a) whether the Central Government is granting financial and technical assistance

to State Governments to generate more wind energy in the country; and
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(by if so, the details of such assistance provided to various States during each

of the last two years and the current year, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) and (b) For production of wind energy in the
country, the Central Government provides various fiscal and financial incentives directly
to the wind power developers. No financial and technical assistance is routed through

State Governments.
Scheme for power generation from solar energy

F2787. SHRI PARVEZ HASHMI: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

{a) the details of the schemes being implemented by Government for generation
of electricity through solar energy for production of electricity, other than through

traditional sources;

{(by the details of schemes of Government for involving companies operating in
other sectors, in this project, other than through Public Private Partnership model in

the above projects; and

{c) the details of the States where the scheme to generate electricity from solar

energy is proposed to be introduced?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY {(SHRI PIYUSH GOYAL): (a) The Ministry of New and Renewable Energy
{MNRE} has launched several schemes for generation of electricity with solar energy.
Details of these schemes and Central Financial Assistance (CFA) available for the same

are given in the Statement {See below).

{b) Most of the investment in renewable energy sector including solar sector
come from private sector. Thus, Private Sector 1s availing benefits in accordance with

the guidelines under the schemes.

{cy  All States are eligible for seeking CFA in accordance with respective scheme

guidelines.

TOriginal notice of the question was received in Hindi.



